12 Discussion [RATYA SABHA]

REPORT OF THE JOINT COMMITTEE ON OFFICES OF PROFIT

SHRI DILTPBHAI PANDYA (Gujarat): Sir, I lay on the Table, a copy (in English
and Hindi) of the Nineteenth Report of the Joint Committee on Offices of Profit.

DISCUSSION

Re. Filling up the vacancies in SC/ST, OBC and Minorities Commissions
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MR, DEPUTY CHAIRMAN: Ram Gopalji, you have given notice. Please take
only two minutes. I am not allowing notice under Rule 267, but since vou have

given notice, I am allowing vou to speak.
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*Expunged as ordered by the Chair.




